FIRST REPORT
(SBCOND Lox SABHA)

The Busmess Adwsory Comrmttee held a sutmg on Thursday, the z3rd' :
.MaY: I957 2 : : S AT : : 3 4 !

(1): he L;feInsurance Corporatmn (Amendment) B;II 4 Hours (wu:h dlSCI‘cthn “t0 the'-'3
: : . Chair to increase the time by
one hour, if hé considers it
A bl e S R R R e i ) necessary) . : ;
(2) The Stat¢ Bank of India (Amendment) Bill . Ihour
©'(3): The Reserve Bank of India {Atiiendment) 'Biu . Ihour

(4) The Cént'rél' Sales Tax (Amendrment) Bill .« . 3 hours,
_-_'(5) Demands for Bxcess Grants and the connected : hour -
et appropristion, Bilk & L, _. : L
X (6) General chscussxon-mGeneral Budget P el Threc days Viz: 28th 29th and 4

+ 3oth May, 1957 (excluding the

time . to be ‘taken by . the:

Finance Minister to reply. to .

e el bl " we the General discussion on the:
i e i s 3tst May, 1957)

chrg -'-:The Comxmttee reaommend that on the 28th, 29th and 3oth:
May, 1957, when the general discussion on the General Budget will be taker
-up, the I—Iouse may sit longel by one hour each day if the Speaker so directs.

SRR The Comlmttee alsa’ récommend: that the discussion om the: Stqte' &
:Bank of India (Amendment) Bill'and: the Reserve Bank of India (Amend—-f
_ment) B111 may take place together .

i New Dimr; M ANANTHASAYANAM AYYANGAR,
: The 23rd May, 1957 o ) _ Speaker



